
Cbmuilm|,¢le.,@OS|t(

& SESSIONS JUDGE, EAST DISTRICT
DELHI ‘INCIPALDISTRICT _

DOOMA COURTS:
E OF THE PR

KARKAR
OFFIC

O R D E R

anghal, Metropolitan Magistrate -O6, Shahdara District, Karkardooma Courts, Del]

charge of Computer Branch, Karkardooma Courts, Dell

Sh. Ankur P

ted as Additional Officer Inis hereby appoin

diate effect.

\\~*
(SANJAY GARG-I)

& Sessions Jud
hi

with imme_

Principal District
East District, KKD, Del

Dated O\l9\~l I '1-0KKD/De]hi/2023No.--.5320 - 5 3 11+ /Pr. D&SJ(East)/
' l “ d for information & necessary action to.:-

Hon'ble High Court of Delhi, New Delhi.
' Judge(l-lQs), Tis Hazari Court, Delhi.

Courts, Delhi.
ches, Karkardooma Courts, Delhi.

Cdgyifonwarde
V ]_.._The Registrar General,

incipal District and Sessions
dicial Officer, Karkardooma

' dl.)/\Ip.e’harge Concerned Bran
Karkardooma Courts, Delhi.

2. The Pr
~"33‘Y'i?-i5l§e~concerned Ju
4. The Administrative Officer (Ju

\/5/The Website Committee, Tis Hazari Courtsl
6. For uploading 511 LAYERS.

PS to the undersigned.

41/ V.., \\\X\
incipal District 8: Sessions Jud

ict KKD, Delhi

7.
8. Guard File.

‘ Pr
East Distr ,

'2
‘\'

G
\ .

1

~


